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Opeaing of a unit of Bharat Electronics
Limited in Ghaziabad

5193. SHRI V. N. P. SINGH: Will
the Minister of DEFENCE be pleased to
state :

(a) whether Government propose to
establish the second unit of Bharat Electro-
nics Limited at Ghaziabad ;

(b) if so, by what time the necessary
civil works will be completed ; and

(c) by what time the unit will start
manufacturinz ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Yes, Sir.

(b) and (c). The first phase of essential
factory works which will enable the produc-
tion to be started is expected to be completed
by June, 1973 and the production is expected
to commence by about middle of 1973-74.

Setting up of Standing Committee in view
of Recommendations of Tariff Com-
mission on Dye-stuff Industry

§194. SHRIMATI BHARGAVI
THANKAPPAN :  Will the Minister of
PETROLEUM AND CHEMICALS be
pleased to state :

(a) whether kecping in view the recom-
mendations of the Tariff Commission on
dye-stuff industry, Government have decided
to set up a Standing Committee ; and

(b) if so, its composition, duties and the
time likely to be taken in submitting its
report ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) Yes Sir.

(b) The details referred to are being

finalised and formal orders are expected to
issue shortly.

Unauthorised Possession of Government
q Accommodation

5195. SHRI S. C. SAMANTA : Will
the Minister of WORKS AND HOUSING
be pleased to state :

() the steps proposed to nbe ftakg





